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(by The posted strength of Para-Military forces is as below:

Name of the Force Strength of Force
BSF 244379
CRPF 284275
CISF 122312
ITBP 76157
SsB 75247
ARs 65780
Torar 868150

(¢) The expenditure incurred on these Forces in the previous financial year 2013-14
is ¥ 37187.24 crores. The Budget Estimates for the vear 2014-15 is 3 41515.02 crores
and expenditure incurred upto 22.07.2014 in the current financial yvear is ¥ 12817.27

crores.
PM dealing insurgency problems of North Eastern Region

2984. SHRI BISWAIIT DAIMARY: Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether the insurgency problems of North-Eastern Region are still not resolved
despite the Ministry dealing with the problem since long and it has failed to resolve

these problems;

(b) whether in the interest of Nation, Prime Minister can deal with the problem

directly or not, and
(¢) if so, by when and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI KIREN RIIJU): (a) to (¢) Because of Government’s concerted efforts, the number
of violent incidents by nsurgent groups in the North Hast have come down from 1489
in 2007 to 412 in 2014 (upto June) and the number of killing of innocent civilians from
498 to 102 during the same period. And Government is holding talks with those groups
which lay down arms and are willing to join the mainstream. Such talks are going on
with United Liberation Front of Assam (ULFA), United Peoples” Democratic Solidarity
of Assam (UPDS), National Democratic Front of Boroland of Assam (NDFB), Achik
National Volunteer Council of Meghalaya (ANVC), Kuki National Organisation (KNO)
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and United Progressive Front (UPF) of Manipur and factions of National Socialist
Council of Nagaland (INSCN). Those who are not in talks, are being dealt with by the
Central Armed Police Forces and the State Police through Counter-Insurgency Operations.
Besides, the Central Government 1s supplementing efforts of the State Governments for
curbing the illegal and unlawful activities perpetrated by militant/insurgent groups of
North Eastern States through various measures. There 1s sufficient improvement in the
security situation in the North East. This is a collective effort of the Government and

should not be seen in isolation, to be dealt with only by a particular office or individual.
Drowning of students of Andhra Pradesh in dam in Himachal Pradesh

2985. SHRI PALVAI GOVARDHAN REDDY:
SHRI MOHD. ALT KHAN:
SHRI RAJKUMAR DHOOT:

Will the Minister of HOME AFFAIRS be pleased to state:

(a) whether bodies of all the 24 students from VINR Engineering College, Hyderabad,
drowned in Beas river near Thalot village in Himachal Pradesh's Mandi district after

large quantity of water was released from Larj reservoir recently have been recovered;

(b) if not, what are the reasons that even after more than one month all the bodies

have not been recovered,
(c¢) the reasons for drowning of students; and

(d) what compensation Government has proposed to pay to the families of the

deceased?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI KIREN RIJIJUY: (a) and (b) Yes Sir. Bodies of all the 24 students have been

recoverad.

(¢) The students of VNR Vigyan Jyothi Institute of Engineering and Technology,
Hyderabad were on a tour to Himachal Pradesh. On reaching Thalout in route to Manali,
the students along with the tour conductor took a halt in their journey and went to the
river Beas where they sat on the rocks took photographs, ete. Then suddenly due to
rapid and substantial increase in discharge of water from the Larji Barrage, 24 students
and one tour conductor were washed away. Due to unprecedented melting of glaciers at
the higher reaches the water level at Larji Barrage had been reported at Full Reservoir
Level (969.50 metres) even prior to opening of Spill Way Gates. At 18.15 hours on
8.6.2014, the operating staff at Larji Barrage opened radial gate No. 5 to 50 cm, thereby



